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(8.51 lakh cusecs) into the terminal 
reservoirs of the D.V.C. system was 
moderated and a release with a peak 
of only 4,571 cumecs (1.6 lakh cusecs) 
was affected.

In view of the definite advantage 
bestowed by storage reservoirs, it is 
proposed to take up construction of 
another reservoir in the D.V.C. sys­
tem and also a dam on the Kangsabati 
in its upper reaches. Action has also 
been initiated to acquire additional 
land upto the gate level in Panchet 
and Maithon reservoirs which would 
provide additional storage capacity of 
about 50 per cent of the existing 
available storage. This would sub­
stantially help in further moderating 
the flood flows.

CentnU Gnmts for Community Tube 
Wells in OriaM

1031. SHRI K. PRADHANI: WiU
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether Central Government 
realise that the Orissa State is the 
most backward State in India and 
needs financial assistance from the 
Central Government for installing 
Community Tubewells; and

(b) if so, the financial grant provid­
ed by the Central Government to that 
State in this regard?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) Some areas 
of Orissa State have been considered as 
backward. Central assistance for com­
munity works including tubewells is 
being made available under special 
Central sector programmes like 
Small Farmers Development Agency 
(SFDA), Drought Prone Areas Pro- 
granmifi (DPAP), Integrated Tribal 
Development Programme (ITDP) and 
Command Area Development (CAD) 
in the form of subsidy to the extent 
of 50 per cent for the benefit of small 
and marginal farmers. This subsidy 
is now extended to all the small and 
marginal farmers outside the special

Central programmes for Agricultural 
Refinance and Development Corpora­
tion (ARDC) or A .R .D .C . type 
schemes duly cleared by the State 
Ground Water Directorate.

(b) Separate figures of financial 
assistance provided for community 
works including tubewells imdep these 
special Central programmes are not 
available. The total project outlay 
for all the programmes of S .F .D .A . 
including minor irrigation in Orissa 
State is Rs. 850 lakhs. Besides, 65 
blocks in S .F .D .A . areas of the Orissa 
State have been selected for the new 
programme of intensive block develop­
ment and a provision of Rs. 345 lakhs 
has been earmarked during 1978-79 
under Integrated Rural Development 
Programme. Minor irrigation schemes 
including community works are also 
included under this programme. 
Under D .P .A .P ., the districts of 
Kalahandi and Phulbani are covered 
and minor irrigation is also included 
under this programme. Community 
tubewells have not so far been Pro­
posed by the State Government under 
this programme. Under C .A .D . pro­
gramme an amount of Rs. 14 lakhs 
was incurred towards subsidy for 
ground water schemes and on-far 
development during the years 1976-77 
and 1977-78. Under the I.T.D.P., an 
amount of Rs. 6 crores was approved 
for special Central assistance for all 
minor irrigation programmes during 
1976-77 to 1978-79.

Additiona! Irrigiitioii P ^ n tia l

1032. DR. SAROJINI MAHISHI: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state;

(a) the additional irrigation poten­
tial created in the country in the years
1976-77 and 1977-78;

(b) the break up State-wise in the 
medium irrigation; and

(c) the estimated irrigation poten­
tial State-wise for the current year 
and the progress made therein?
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THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
Additional irrigation potential created 
in the country in the year 1976-77 
and  1977-78 is as follows: —

1976-77

1977-78

21.01,2000 ha;

. 2,564,000 ha.

(b) The information is given in 
Statement-I.

(c) The estimated additional irriga­
tion potential State-wise for the cur­
rent year is given in Statement-II. 
The progress made therein is not 
available.

Statement— I

SI.No. Name of State

(‘goo* hectares)

1976-77 1977-78

1 Andhra Pradesh

2 Assam .

3 Bihar

4 Gujarat

5 Haryana

6 Himachal Pradesh .

7 Jam mu & Kashmir 

B Karnataka

9 Kerala

10 Madhya Pradesh .

11 Maharashtra

12 Manipur

13 Meghalaya

14 Nagaland

15 Orissa

16 Punjab

17 Rajasthan

18 Sikkim .

19 Tamil Nadu .

20 Tripura

21 U ttar Pradesh 

29 West Bengal

17

13

3

7

29

37

61

7

19

30

16

16

7

45

20

>3

56

7
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/ooo* ha.)

Si. State/Union TerntonVs Tc vgt ir i  
S o ,  additiooal

potential 
to br 
crratcd

1 Andhra Prfcdc«h 214

2 A ^ m 69

3 Bihar 434

4 G ujarat . >25

5 H aryana

6 Himachc 1 Pradrsh 5

7 Jam m u & Kashmir . 21

8 K arnataka

9 K erala Tk)

10 M adhya Pradrsh 2D5

11 M aharashtra

12 M anipur 36

Mcghalava 5

*4 Nagaland 6

>5 Ori:»sa 180

16 Punjab

>7 Rajasthan 79

18 Sikkim I

*9 Tamil Nadu 2 5

20 T ripura . 3

21 U ttar Pradesh l O o C

22 West B.*ngal i c , n

Evtction Proccedin^g against 
Ex. M.P*.

1033. SHRI HARI VISHNU KA- 
MATH: Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to re­
fer to the reply given to Unstarred 
Question No. 4618 on 28th August,

1978 regarding Eviction proceedings 
against Ex-M.Ps. and state:

(a) whether further progress has 
been made in the eviction proceedings 
against Ex-M.Ps.;

(b) if so, the details thereof together 
with the details of rent paid by each 
of them for their unauthorised ocai- 
pation; and

(c) if not, the reasons therefor?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDER 
BAKHT): (a) Yes Sir.

(b) and (c). Shri Shankar V. Giri 
has vacated house on 22nd November
1978, and Shri S. M. Banerjee on 
23rd November 1978.

The circumstances under which 
Sh. Tul Mohan Ram Ex-M.P. is con- 
tinuouijly in possession of the pre­
mises has been explained in the re­
marks column of the statement. A 
statement showing the rent paid and 
balance still due is enclosed.

firr V itwrt irnn

1034. w f h i r m w  m v v  : v rr Rmr,

f r  :
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(^ ) ^  îTT t  inr ^
ETRVIT ITT# V *RT ^

ftwn, fnfm •Wt (ito
m  w )  : (v) ^  ^  I

(IT) Vii ^
^  ^  iPTT I  I ^  Pnrf«i 
(ftf^?rsninr) coTTfirrtff i a - n - i9 7 8  ^




